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Hon. Mr. s. Dayal, A.M. 
0 ~ • 

' 

shri A.K. Rpy learned counsel for the applicant. 
Shri Lalji Sinha learned counsel for the respondents . 
is not present. Shri A·K· Roy has c om~ up with the 
Civil Misc. Appl. praying for interim order, directin 
the resp ondents t o accomodate ~t he app l icrt at 
concrete sleeper plant, Khalispur, Varanasi . Cop' 
of the Mi sc. APpl. has . not been furnishe9 to the 
l e arned counsel f or t he resp ondents. Let copy be 

furni s hed t o the learned c ounsel f or the respondents . ) 
who may f i le short co unter reply t o the Misc APpl. 
on the point of interi m re lief. Let the c ase ¥ 
come up f or order/directi on on 06.11.95. 
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